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STATEMENT BY MINISTER

CERTAIN PREDICTIONS MADE BY AN
ASTROLOGER CONCERNING THE
PRIME MINISTER

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. VEN-
KATASUBBAIAH): With your permission, I
would like to make a statement.

This afternoon a Special Mention had been
made by Shri Narsingh Narain Pandey about
one Tantric in Gorakhpur who is making
some mail-cious predictions concerning our
Prime Minister. I then told the House with a
statement. The following information has
been received from the Home Secretary, the
Government of Uttar Pradesh.

Shri Ram Avtar Gupta uses "Shastri" as a
suffix to his name to assert a semblance of
being learned. He is originally from
Farrukabad and is now settling in Gorakhpur,
He has political affiliation to the Socialist De-
mocratic Front of Shri Bahuguna. He is a
deserter from the Army and carries on a
business of sorts in Astrology the UP.
Government was closely and tantric
forecasting. For sometime watching the
activities of this gentleman. There are also
some criminal charges against him which will
be pressed against him. Efforts are being
made to book him.

He is married more than once. One of his
wives has also complained against him.

The 1.G. (Intelligence), U.P. has already
gone to Gorakhpur to get in touch with the
local authorities and take action against
Shri Gupta.

ot gFade arcn A (fazre):
az ot @ifas  sqfaqr & are #
1z @4l W ¥ aFm fo, &
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(emmend) . .

I. THE APPROPRIATION (RAIL-
WAYS) NO. 6 BILL, 981—contd.

Il. THE APPROPRIATION RAIL-
WAYS) NO. 6 BILL, 1981—contd.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Now, Shri Joseph.

*SHRI O. J. JOSEPH (Kerala): Mr. Vice-
Chairman Sir, the Hon'ble Railway Minister
has stated three reasons for increasing the
freight charges. Firstly, the prices of
commodities have gone up and therefore
dearness allowance had to be paid to the
employees. Secondly more money is needed
for development. Thirdly money is needed to
build up an industrial base.

Sir, during the discussion on the last
general budget, we had maintained

*English translation of the original speech
delivered in Malayalam.
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that as a result of the budgetary proposals
there will be further increase in prices and in
consequence of that budget and its projections
will be in jeopardy. Therefore, we had pointed
out during the budget discussion that the
government has not taken into account the
inflationary pressures while preparing the
budget and the plans connected therewith.
Then our hon'ble Finance Minister had stated
that nothing like that was going to happen and
prices would shortly start coming down. Now
the Railway Minister comes and tells us that
the prices have gone up and therefore more
dearness allowance has to be paid to the
employees. I do not think that this is a correct
approach. All these things could have been
anticipated. Even now the Railway Minister is
reported to have said that this latest increase in
the frieght charges will not cause any further
price rise. He maintains that it is only a small
thing. But what I have to say is that even if we
divide the total amount of the freight charges
so collected to every citizen of this country
even that would cause a burden to each one of
them. The problem is not going to end with
that. The traders will like up the prices. The
petrol price increase will add to inflationary
pressures. The road transport cost will
increase and as a result of all these factors,
there is likely to be an additional 20 per cent
increase over the budget proposals. That will
result in the increase of Rs. 7.50 as tax per
head to every citizen, right from the poorest
man to the President of the country.
Therefore, it will cause an extra burden of
more than Rs. 30/-to an average family of five
members. This price increase will cause
further increase in wages and the wage in-
crease will cause further price rise and that
will continue as a vicious circle. Is it going to
end here? There is definitely going to be more
price rise. The common people will be the
worst victims of this price rise. The Railway
Minister has tried to justify himself by saying
that he is not going to increase the passenger
fares because that will affect the common
people. Then I would like to ask him whether
he knows that there are millions of
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people including Adivasis who have not seen
a passenger train in their life. But they also
need foodgrains. Therefore the hike in the
freight charges will affect the people more. I
do not know why he comes out with such
arguments. It was not necessary for him to
come out with such arguments for increasing
the freight charges. Therefore, I want to state
that this increase in the freight charges is un-
tenable. Then he says that it is for the
development of the Railways. Another reason
which he cited for increase in freight rates is
that the Railways had to bear a huge burden
for repairing the Railway lines which were
damaged due to the floods in Rajasthan. Then
I would like to ask you that if such losses are
caused by flod and natural calamities how it is
a special concern for the Railway alone. Why
the Railway budget can not be treated as a part
of the total General budget of the Government.
If the Railways maintain that the Railway is
necessary for the industrial development then
that becomes the concern of the entire country.
It is not any Special responsibility of the
Railway alone. If they consider this as a public
utility service then the government should
carmark the necessary fund for this service
from the general budget of the Union Govern-
ment. If the Railway incur any loss, subsidy
should be given by the Government. Then that
will benefit everybody. But who is getting the
subsidy now. Actually it is being enjoyed only
by some industrialists. Therefore, if the people
are to benefit from the Railway service, the
Railway Finance should be treated as a part of
the General Budget by extending necessary
subsidy to it. Another thing they say is that
they need more money for development of the
Railways. Here I can not understand one thing
Right from 1964-65 to 1978-79 the total
capital expenditure on the Railways was Rs.
37.25 crores of rupees. Out of that they have
already recovered Rs. 2495 crores by way of
dividends. I would like to ask them whether
they had any idea for the depelopment of this
industry. Therefore, there is no justification
for increasing the freight charges in
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[Shri O. J. Joseph]

the name of development. Although he says
that he is not increasing the passengers fares at
present, what is the guarantee that he will
not increase the fares at the time of the
next budget. I would like to have an as-
surance from him in this regard. To my mind
this present hike in freight charges is due to
something else. He himself has stated
somewhere that a loan of Rs. 700 million
dollars has to be secured from the World Bank.
It was already under negotiation. The
conditionality of the loan has already been
discussed here. According to one of the
conditions, the freight charges, have to be
increased. Then only we will become eligible
for this loan. That is why he has made this
increase in freight charges. This is  almost
like this story. When an employee went
to his employer to tell him that he is in need
of a wooll in blanket to protect himself from
the cold, the employer told him that what
the employee needed is an electric heater, not
a blanket. The employer readily offered to
sell his ten year heater to the employee That
poor man had nothing to bank upon, not even a
shelter. Then how can he afford to buy a
heater. The plight of our country also is the
same.

Sir, our backwardness is mainly due to our
bourgeois planning, our capitalist and topsy-
turvy planning. Another condition for the
World Bank loan is that we should buy IBM
computers. Countries like West Germany and
France have already discarded this computers.
Apart from that more than half of the loan
amount will have to be set apart for
computerising the Railways. Agreeing to buy
this computer we are only enslaving our coun-

try.

Another thing is about the accidents.
People from my part of the country are
mortally afraid of travelling through Bihar
and U.P.? Life is not safe due to accident and
dacoity in trains. On the 9th of this month
some people from Tamil Nadu and Kerala
while travelling from Bokaro to their
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native places, were looted in the train. Thus
the situation at the moment is that nobody can
travel safely in our Railways. Now the
Railway Minister can take the plea that it is
only a part of the general law and order
situation in Bihar, U.P., Rajasthan and
Madhya Pradesh. But they cannot escape
from their responsibility for protecting the
Railway Passengers. Immediate measures
should be taken to protect the people
travelling in trains.

Another thing which I would like to
mention is about the attitude of Railways to
their employees. The Railway Minister was
boasting that he could break the, back of the
struggle of the loco-running staff. But this
Minister who is boasting like this has mise-
rably failed to protect the passengers from the
dacoits. If an industry is to run smoothly it has
to secure the confidence and goodwill of the
employees. We can make progress if only we
are capable of utilising the technological and
industrial expertise available in the country
alongwith the goodwill and cooperation from
the workers. If we antegenise the workers we
will not be able to make much headway (Time
bell rings). Sir, I would conclude by
mentioning one thing more. There is threat of
war looming large over our country. This
computer and all that is not going to save you.
The only thing that can save this country is the
working class. Therefore, finally I would like
to request you that you should try to secure
the goodwill and cooperation of the workers
instead of harming the people by this sort of
increases in freight charges etc. This is all that
I have to say.

SHRI KHUSHWANT SINGH (Nomi-
nated): Mr. Vice-Chairman, Sir, I rise to give
qualifying support to this demand for
Supplementary Budget. But before I do that, |
must confess a certain amount of surprise that
in this time of inflation, the Railway Ministry
should have thought of hiking up freight from
10 per cent to 15 per cent, knowing full well
the changed reactions that any increase in
freight would result. I am also particularly
surprised that in view of the spectacular
showing and improvement in the
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movement of freight, it is still found
necessary—the improvement is tremendous
over the last year—to introduce this
enormous hike. I should have imagined that
from the extra income that you have derived
from freight you would be able to absorb the
increase in the cost of material and stock.
However, it is from your own figures.-. .

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Will you just shift a little to the
hike?

SHRI KHUSHWANT SINGH; However,
it is from the Ministry's own figures, I
gathered that for every million tonnes of
freight that you carry, you earn Rs. 10 crores.
If that is so, in the improvement in the move-
ment of freight that has taken place last year,
my comprehension is that you should have
earned roughly Rs. 200 crores. Now, it seems
that this very well-earned revenue of Rs. 200
crores has been dissipated away in the
expenses in the increases in the charges of
electric rates, in the price of lubricants, in the
price of track material, and the purchases of
store I do not hold The Railway Ministry
responsible. It is obvious that it is beyond
your control because' all these items have
nothing to do with the Railways. However,
there are a few words of caution which I
would like to sound to the Railway Ministry
from the experience of this year.

Mr. Vice-Chairman, it is obvious that if
you see the performance of the Railways in
the 60s and the 70s, one salutary lesson
comes through, and that is this: Whenever
you have given priority to passenger traffic
over freight traffic, you have gone into the
red. In the 1960s, there was a certain amount
of balance kept, and you made the Railways
work, perform extremely well. Suddenly, in
the 1970s, due to popular pressures,
additional passenger trains were introduced,
and suddenly the working of the railway
system started going away. According to the
figures that I have compiled,
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it would seem that in the 1970s, what you
could have earned—instead of earning that,
you have lost—the total figure for those ten
years would come to the vicinity of Rs. 800
crores. If this was in your kitty today, you
would not find yourself today in the pre-
dicament that you find yourself today. I think
the lessons that are to be learnt from this are
simply this, that at no time should the Railway
Ministry, while it is in this situation give prio-
rity to passenger traffic over freight traffic. It
is a very hard decision to take particularly by
a Ministry led by a popular Minister who is
trying to serve the people. You will realise
that even in the last year you added 80 new
trains. And, it is to be borne in mind that
while we do have to cater to the passenger
traffic, it is a part of our system, and the
increase of population, . the pressure of
passenger traffic is getting hevier, when it
comes to choosing between freight and pas-
senger trains, it is to be borne in mind that
however unsatisfactory the passenger traffic
may be difficult for a person to get tickets,
however overcrowded your trains may be, it
causes inconvenience to that one passenger in
that one journey. But if you do it at the cost of
freight, it is not only one person, but the entire
nation which will suffer, because all the
essential commodities are carried by these
trains. A pasesnger's one bad experience
cannot be counted against the entire setback
that would be caused to industry, agriculture
and our day to day living. Therefore, I would
like to make a suggestion to the Minister that
you should take a firm decision that in the
next three years, at least, there should be no
addition to passenger trains in your system.
Otherwise, you will be in trouble.

Mr. Vice-Chairman, Sir, and the Minister,
we have in this country, perhaps, the world's
largest network of railways. And, I think
there are people who would go further and
say that we have, perhaps, in this country the
world's best network of railways with all its
shortcomings. It is most important that this
image should be
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maintained. If you want to keep the Indian
railways as the largest and the very best, I
think it is most important that you should also
be very careful that they do not go into the
red. Thank you.

ot doae faeq woft (997 wawr)
F7gq ATEHA wEA, § YW Hawm
I OHIE 7 dw oAy wE qUE Wil
&0 qadq w4 faqq "y gur g
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faadr ard® a1 W@ A FA 2|
frgar Jaeae @ SRRl IR W
- &7 gifew F94 F IR gHAar g
T A & W we ¥ fag  3EH wmw
ar |

HIUAT, ATET 2@ F( AT FE
T | EE 94t g @ § e
ar agga 4 fead @ & ar
a9z & fr wa A & A
ag T WX 99 zar fy S ¥
WM AT A, FeqTEAFAT HTA  AAA
arer Frafaar 7, ifaat & aEge
TG FAT Fgeit T § AR W
#ATAT T TH FT ATAEFAT TF V&
2 #i A S @ ¥ 9w 9% &
AT A A AT IAFT GAR T
w® & dar fo alwz @7 @ F)
# Iw weAT FFm—feate gaEa
B ¥ omag # 60 TUT AT WY
e W gEd SEd e & @
ag T § 39 9T 50 Wiz | A=A
s T2 0FAE AR Ta A 9T
S AT ST VRN I IT 2 FUE
TAFEATT H Sl GAT AWT I 9%
10 FUZT 9 FRE W ©H 9
70FLE MT AGT FT AT qAl A
F F3r f& amT Wo 9o Tho &
AT L TTAT B AT T 2 FUT
T AEAfas 20 FLUT A @ T
arg oz a7 f5 91 W vEr g
ag wwmwm AEr & AT
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Fagr @Aty faadr afer wife
IR T HATAT AT AFAEr v
qar gaar g | FE aar v feear
SATET FFAT AT =1fee 4t d¥wd
#1| & aamar § fo oag wf sfaa
ara qEY @) AT F AT TH ATT A
Fifom &1 war o S garer g
aafer &, St T K IwAT & IW T
oA ®T ¥ GATIT WET A 9F |
T wE A% IW FFT &1 AWM
# gumar g B Gad ag=d
AT TET & AT H oIET I9E ¥ DI
T AT wEL IT 97 FMAT, FfEw
AZT FAI REALT IT UL A TEA
Frar g1

# @ AT A1 a9F WX qavag
featar g far wrat q6t ot
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THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): I am afraid we will have to
postpone the discussion on the Railway
(Appropriation) Bills to tomorrow. Now
we will take up the Half-an-Hour
Discussion.
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THE DEPUTY MINISTER IN THE
MINISTRIES OF RAILWAYS, EDUCA-
TION AND SOCIAL WELFARE AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): Sir, the Deptuy Chairman has
announced that it should be completed today.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA):  You see, Half-an-Hour
Discussion has been fixed in the agenda at 6
O' clock or as soon as the preceding items of
business are disposed of, whichever is
earlier. But I am in the hands of the House.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI SITA RAM KESARI): Let
the Half-an-Hour Discussion be taken up
tomorrow. Finish this, please.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Tomorow we have another. Can
both be taken together?

SHRI SHRIDHAR WASUDEO DHABE:
No, no.

o WATTW FGL © 20F UF AT
arz ¥ & @rfso, 793 9gd s

THE VICE-CHAIRMAN: (DR.
RAFIQ ZAKARIA); Mr. Kesri, I can
postpone it till tomorrow, but I cannot
postpone it to a later hour because according
to the agenda, it has to be taken up at 6
o'clock or earlier. But if the House so desires,
we can continue the discussion on the Rail-
way and take this decision tomorrow, if the
hon. Member agrees.

SHRI SHRIDHAR WASUDEO DHABE:
Tomorrow there is another Half-an-Hour.

SOME HON. MEMBERS; Half-an-Hour
should be taken up today.

THE  VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA); What is the desire of the
House? We will take up the Half-an-Hour
Discussion first. I hope the Half-an-Hour
Discussion will finish within less than half
an hour.
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As far as this Half-an-Hous Discussion is
concerned, there are only two names—Mr.
Yadav and Mr. Dhabe.

Al foasz wy (fagrr)  Adwa,
50 i At F )

W YARATEAE (BMo THIF FAFTIAT )
Y&l & w19 g1 F1%  frewwm
481 8 Fam¥ miosr aiw adt g
qe Wisgw a7 Far wfgo v f=
RIVFHT |1 AT § | AIF T TWE
7 feedl aoae gm¥ arw o)
@A 2 ... (eEmem)

SHRI V. GOPALSAMY (Tamil Nadu):

There cannot be any discussion without Mr.
Jha.

THE VICE-CHAIRMAN: (Dr. Rafiq
Zakaria): We will have the Half-an-Hour
Discussion. Then if the House so desires...

SHRI KALPNATH RAI (Uttar Pradesh):
Half-an-hour discussion tomorrow.

i JYAATSANE (e TE®
WETAT ) BIE vF ax7 feewmwa
am mWiE ¥ %% 41 graa ofafage
FEAT |

HALF-AN-HOUR DISCUSSION

On point arising out of the answer given In
the Rajya Sabha on the 2nd December,
1981 to starred question 144.

St W WA o (faee)
INATET WERA, TANGT H ANE
sfa arrT w&z F@r g f& wwd
Tq 1% UA WET ¥ fEaE w1 ww
A FTh ad w9 w1 favey fear
wa fag & aga emwr g
q AT ¥ F@T F



